
GOVERNMENT OF INDIA 
HOME AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO:1228
ANSWERED ON:21.08.2007
ISSUANCE OF FIRE SAFETY CERTIFICATE 
Jha Shri Raghunath;Singh Shri Prabhunath

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the information has since been collected; 

(b) if so, the details thereof and the action taken thereon; 

(c) if not, the reasons for delay in collecting the information; and 

(d) the time by when such information is likely to be collected?

Answer

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRIMATI V. RADHIKA SELVI) 

(a) to (d): Information was sought from Municipal Corporation of Delhi, New Delhi Municipal Council, Delhi Fire Services and
Government of National Capital Territory of Delhi. Voluminous information has been received from New Delhi Municipal Council.
However, complete information from others has not yet been received. 
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